FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
JSM DEVCONS INDIA PRIVATE LIMITED OPERATING IN REAL ESTATE AT

INDORE, MP

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with JSM Devcons India Private Limited
PAN & CIN/ LLP No. PAN- AACCJ5654Q
CIN- U45200MP2011PTC025730
2. Address of the registered office Office No. 306, Orbit Mall, Scheme No. 54 A. B.
Road, Indore
MP 452001

3 URL of website NA

4. Details of place where majority of fixed Palakhedi Indore Madhya Pradesh
assets are located 453112

5. Installed capacity of main products/ As per the description on the official portal of
services Ministry of Corporate Affairs, the description of

main division of the Corporate Debtor is engaged
in to carry on the business of estate
Builders. |

6. Quantity and value of main products/ As per the Financial Statement provided by the

services sold in last financial year Corporate Debtor for the period ended
31.03.2014. Turnover of Corporate
Debtor is Rs. 23,87,18,349.79/-.

¥ Number of employees/ workmen Nil

8. Further details inc]uding last available All the details are available at the office of the
financial statements (with schedules) of Resolution Professional located at 911, Apollo
two years, lists of creditors are available BPeLer, NIt Wil iy Naga Sguare Indors,

y > € Madhya Pradesh-452010 and can be sought at
at URL: jsmdevcons.rp@gmail.com and mark cc to
guptachayacs@gmail.com after executing a
confidential undertaking.

9. Eligibility for resolution applicants under | Details are available at the office of the
section 25(2)(h) of the Code is available Resolution Professional located at 911, Apollo
at URL: Premier, Near Vijay Nagar Square

: ,Indore, Madhya Pradesh-452010 and can be
sought at jsmdevcons.rp@gmail.com and mark cc
to guptachayacs@gmail.com

10. | Last date for receipt of expression of 15.03.2024
interest

11. | Date of issue of provisional list of 25.03.2024
prospective resolution applicants

12. | Last date for submission of objections to 30.03.2024
provisional list

13. | Date of issue of final list of prospective 09.04.2024
resolution applicants

14. | Date of issue of information 14.04.2024

memorandum, evaluation matrix and
request for resolution plans to prospective




resolution applicants

15. | Last date for submission of resolution 13.05.2024
plans

16. | Process email id to submit Expression of jsmdevcons.rp@gmail.com
Interest

CHAYA GUPTA
Resolution Professional of
JSM Devcons India Private Limited
Registration No. IBBI/IPA-002/N- 00984/2020-2021/13133
AFA Valid till 27t June 2024

01.03.2024
Indore
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KSB b‘j

KSB Limited

: Registered Office: Office No. 601, Runwal R-Square, L.B.S. Marg, Mulund (West], Mumbai - 400 080,
CIN: L29120MH1980PLCO11635; Tel. No.: 022 2168 1300;
Email: compsec.india@ksb.com; www.ksbindia.co.in

Extract of consolidated audited financial results for the year ended December 31, 2023

E (INRin milion)
3 Year ended | Year ended | Quarter ended
L Particulars Decemb oy Decemb

= 31, 2023 3, 2022 H, 2022
¥ (Audited) | (Audited) i

|| Tetal Income from cperations 22,795 18,642 5333
(=

_ MNet Prefit | {Loss) for the pariod (before Tax, Exceptional #ams) 2,7 2375 710

|| et Profit ) {Less) for the pariod befors tax (after Exceptional tem and -

ehare of profit in respect of investment in Associate Company| 2,803 2,453 a2

_ Net Profit | {Loss) for the parind afier tax (sfler Excaptional ilem and share
&7} | of profit in respect of investmant in Assocate Company) 2,087 1827 559
==

=|| Tetal Comprehersive Income for the perdod [Comprising Profit § (Loss) for
]| the period (after tax) and Cthar Comprehersiva incoma (attar tax)] e 1757 480
~_||Equity Shara Capital 348 HE 348
™) [Reservas |excluding Revaluation Reserve) as shown in the Audited
.. || Balance Shesl of e previous year 128M 1,083
“_: Eamings Per Share {Dafore extraordinary ilems) 5097 5350 1606

(of Rs.70V- each)
|| Basic and diluled
Notes:

ERS Details of Stendalone Financial Resuls are as under: (R in milion)
& Yearended | Yearenced | Quartar endad

= Particulars Decernber | Decemt [
& 3,2023 | 31,2022 31, 2022

~}| Ttal Income from cparatons 22,835 18,674 5,333

|| Profic befove tax 2,749 2407 710

Profit alter g 2,046 1,793 2
2. Thaebove is an exiractof the detailed Fon-ratofhnn ual Fmanual Resulls filed with the Slock Exchargas under Reguietion
| 33cfthe SEB (Listng and Other Di tions, 2015 The full formatof the Annual Financal Results

-| ara availabla cn tha Stock Exchanges wabsitas at www bseindia.com and wwwnsandia.com, and on Company's websta

-} www ksbindia.ca.in

: For KSB Limited

E sdl-

] Flace: Mumbai RaJP‘W J?'"
B Date: February 26, 2024 Managing Director
LA s a0 s M B0 AL e A s i A ) L B L0 s s i A SRl s s Lt
Oem 1 L 3 4 5 & -g g " l 1 14 'I% 18

03,2024 i Thire b '
Ervazavs. RTAHelolne 7290071525

i3

e
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Department of Information Technology
Government of Bihar

BIHAR IT POLICY 2024

Boosting Investment, Employment & Development in IT/ITeS & ESDM sector and
Data Centre in Bihar

n-Class Fiscal Incentiv

Fixed Capital Subsidy - 30% of Fixed Capital Investment up to
30 Crore including land, building, plant & machinery

Or
Interest Subvention Subsidy - 10% Interest Subvention up to
50% of project cost or 240 Crore whichever is lower, for 5 years

Lease Rental Subsidy - 50 % subsidy of the lease rental
amount for 5 years

Energy Bill Subsidy - Annual reimbursement of 25% of Energy
Bill for 5 years

Employment Generation Subsidy - Reimbursement of 100% of
the employer’s contribution of ESI and EPF up to 5,000 per
‘employee per month for 5 years

Provision of tailor-made package for mega projects with an investment above
%100 Crore or generating minimum 1000 direct employment

invest.it@bihar.gov.in
Shri Jayant Yagnik: +91 9601012691 -
Shri Sl.ll‘l'llt Kumar: +91-8527054600

Q
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07 JAN 1937 - 29 FEB 2024

With profound grief,
we inform the sad demise of our beloved

Shaikh Haider Hussain
‘Babu Bhai Mehidpurwala’

who left us for his heavenly abode
on Thursday, 29 February 2024

A man of great wisdom and knowledge,
you continue to guide us
with inspiration to reach greater heights.

Forever in our hearts

o= Prayer Meet =2

Friday, 01 March, 2024 from 9:00 AM - 12:00 Noon
Mehidpurwala House, Saket Nagar, Infront of Eureka Hospital, indore

Mehidpurwala

A i

R d

i Mourned by @ e

Sakina HH Mehidpurwala
Duriyya - Saifee Raja | Munira - Yunus Raja
Fatema - Adnan Raja | Sana - Mikhail Saify
Anam - Danesh Contractor | Insiya Raja

Great Grand Children:
Ayaan Raja, Anaya Raja & Aahil Saify
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